273 Matters Urder Rule 317 SRAVANA 9, 1906 (SAKA)

(iv) Repairs Lingaraj temple, Bhubaneswar.

SHRIMATI JAYANTI PATNAIK
(Cuftack) @ The Lingaraj temple at
Bhubinzswar, Orissa, is an ancient monu-
ment and is a major tourist attraction in
the State. B2sides, it is symbolic of the
age old custom and tradition of Orissa.
The archiaeological survey of India has
taken over the maintecnence of this temple
as per an agreement with the Trust Board.
Unfortunately, Archaeological Survey has
been neglecting the maintenance work
under some plea or other. They do not
allow the temple authority to carry oul
any work inside the Complex. The temple
is visited by thousands of pilgrims and
tourists. The first and foremost require-
ment, therefore, is the maintenance of
cleanliness in the complex. Constant
increase in the number of pilgrims and
visitors has resulted in corresponding in-
cremse in the demand of Mahaprasad. But
as there is no dining space in the complex,
the pilgrims are compelled to eat the
Mnhaprasad in any vacant space inside
the complex making it dirty and unhy-
gienic. Most of the structures, particularly
Bhubaneswari temple, Dakshina Chara,
Gans=sh temple, Bhoga Mandap etc. have
not been maintained. The main temple,
of Lord Lingaraj and the temple of
Gpdd-=ss Parvari need immedinte repair.

In view of the above, I request the
Government of India to given permis-
sion to the temple management for the
construction of Anand Bazar for selling
and eating Mahaprasad. The repair works
should be started by the new Archaeo-
logical Circle, Bhubaneswar, without any
further delay.

(v) Providing more amenities to doctors in
rural arcas.
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(vi) Dovelopment of Pilibhit District of
Uttar Pradesh.
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